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Addltloaal Power. to Sta_ for Imp1emea-
tatloa. of vario .. Project. 

5556. SHRI ERASMO DE SEQUERA: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(al whether any additional powers have been 
delegated to the States and the Union Territo-
rie. with regard to their work on projects in 
which the Centre is directly interested or which 
are carried out by them as agents to the Central 
Government 011 the recommendation. of the 
Administrative Refonns Commission; and 

(bl if so, the main points thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND IN 
THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS MIRDHA) I (a) and 
(b). The Admini8trath'e Reforms Commission 
in its report on "Centre-State Relationships" 
made the following recommendation :_ 

"22. Powers .hould be delegated to the 
maximum extent to the States with regard to 
their work on projects in which the Centre is 
directly interested or which are carried out 
by thf"lll a. agents to the Cenlral Govern-
mrnt." 

The recommendation is under examination. 
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